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I.Gt.Ion 
·ISSO. SHRI SANAT KUMAR 

MANlDAL: Will the Minister of 
FINANCE be pleased to state: 

(a) whether the performance of the 
branches of the Indian banks in Lon-
don is satisfactory; 

(b) if not. the reasons therefor; 

(c) whether the capital adequacy ra-
tio of the above branches is very low 
as compared to other internationaJ 
banks. if so, the reasons therefor; 

(d) whether any monitoring of the 
functioning of these branches is done 
by the Reserve Bank of India (RBI); 

(e) if so. the reasons for not taking 
corrective measures in time; and 

(t) the action proposed to be taken 
by the RBI to set right the working 
of these branches? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRI ANIL SHASTRI): (a) to (f) 
At present six Indian banks tare ope-
rating 33 branches in the United 
Kingdom. Their total Balance Sheets 
(exclud~ng contra items) which were 
Rs. 5098 crores as at the end of De-
cember, 1987 aggregated to Rs. 7271 
crores as at the end of March, 1990. 
The Indian banks having foreign ope-
rations are by and large of a small 
size by international standards and 
have a low capital base. Government 
have been contributing more funds to 
the capital of the nationalised banks 
to bring their capital ratio to the de-
sired leyels. 

The performance of the overseas 
bl'lanches of the Indian lbank is con-
tinuously monitored by the Re-
served Bank of India. During 
the last few years steps have 
been taken to strengthen the 
system of operations of the overseas 
sector in the areas of personnel po-
licy, pr.udential norms for credit ex-
~. '. ~inforcing. of internal and 
~sory conttols, introduction of 
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system of portfolio inspections of in-
tematinal divisions in India of banks 
having overseas operations. Banks 
have also closed some of their bran· 
ches which were consideredl non-via-
ble. 

Study of GeoenIfsed System 
of Preferentet 

1551. SHRI SANAT KUMAR 
MANDAL : Will the Minister of 
COMMERCE be pleJased to state: 

(a) whether any systematic study 
has been made of the extent to which 
the Generalised System of Preferences 
(GSP) increases trade and how far it 
has proved. beneficial to India; 

(b) if so, the outcome thereof; and 

(c) it not, the re:lSons thereof? 

THE MINISTER OF COMMER-
CE AND TOURISM (SHRI ARUN 
KUMAR NEHRU): (a) No. Sir. 

(b) Does not arise. 

(c) The complexity of the schemes 
implemented by the principal indus-
trialised countries under the GSP with 
extensive use of quotas. ceilings and 
maximum country amounts as well as 
lack of complete data from the donar 
countries ffiI:lke it difficult to estimate 
the beneficial effects by way of trade 
creation or acceleration of industria-
lisation for a particular country. 

Import and ft!Iease of Natural 
Rubber by STC 

1552. SHRI MULLAPALL Y RA-
MACHANDRAN: Will the Minis-
nister of COMMERCE be pleased to 
state: 

(a) the total quantity of natural 
rubber released by STC to the actual 
users during the first six months of 
1990; 

. -(b) -the corresponding -- figures for 
t4~ fi~t sjx months-- of 1989; 
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(c) the quantity of natural rubber OF STATE IN THE MINISTRY OF 
imported, during 1989 and the first six TOURISM (SHRI SATYA PAL 
months of J990: and MALIK): (a) and (b) Air India 

has been promoti~ In~ia prac~· 
(d) the total quantity of natural cally since the InceptiOn of Its 

rubber proposed to be imported during intemationalservkes and works closely 
199O·91? with the Dept. of Tourism and Travel 

Industry in India. Thii has been an 
on going process. Air India has been 
offering special promotional fares from 
most tourism generating areas ~nd 
other special packages for promotIon 
of tourism like Stopover Tours etc. 
Special Schemes have also been 
launched along with Department .of 
Tourism to promote traffic to IndIa. 

THE MINISTER OF COMMERCE 
AND TOURISM (SHRI ARUN KU-
MAR NEHRU): (IJ) and (b) The to-
.tal quantity of natural rubber released 
by STC to the actual users during the 
first six months of 1990 and the cor-
responding figures for the first six 
months of 1989 are 27,000 MT and 
20.000 MT (including 4.27f) MT of 
domestic rubber} respectively. 

(c) The quantity of natural rubber 
imported during 1989 land tl.e first six 
months of 1990 are 27.005 MT and 
30,000 MT respectively. 

(d) The total quantity of natural 
rubber proposed to be imported dur-
ing 1990-91 is 40.000 MT. Bllt the 
entire qU'lmtity may not be released 
which depends upon the market situa-
tion from time to time. 

New Schemes for Air Travel J'acllitv 
to Prom9te Tourism ~ 

1553. SHRI MULLAPALL Y 
RAMACHANDRAN: Will the Minis-
ter of TOURISM be pleased to state: 

(a) whether Air India has proposed 
any new schemes for providill~ air tra-
vel faciHties to promote tourism; 

(b) if so, the details thereof: 

(c) whether there hav~ been many 
cancellation of tickets under tourism 
promotion schemes this year and if so, 
the details thereof: 

(d) whether G\. vernment have intro-
duced Multi entrY Visa svstem for 
tourists: and' • 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN· 
T ARY AF'f' AIRS AND MINISTER 

for example ~.Se.ason Promo.tion. 
Special Destinatlon Promotions, 
Familiarisation Tours etc. 

(c) During the period April/June 
t 990, Air India Offices in Germany, 
France and Japan have reported seve-
ral cancellations of inbound tourist 
groups. The total estimated loss during 
this period in terms of passenger num-
bers is 4250. 

(d) Yes, Sir. 
(e) Visa rul~s hJve been liberalised 

to issue multiple entry visa valid for 
duration of 5 years to foreign trav~l 
agents and foreign tourists. visitin.g 
India frequently and also foreIgn bUSI-
nessmen coming to India to establish 
industrial/1business ventures. On each 
visit, foreign tourist~ and travel age~ts 
would be entitkc.1 to stay fOI a duratIon 
not exceedinC1 six months. These facili-
ties are nof arp~ic:1ble to Pa~istan. 
Bung!adesh and Sri Lankan natIOnals. 

Harassment to Women Employees of 
Air Ahmedabad 

] 554. SHRI SAL V ANT MANY AR: 
Wi11 the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether Government have recei-
ved any representation from the em-
ployees of All India Radio, Ahmeda-
bad regarding harassment faced by 
women employees; and 

(b) if so, lhe action taken thereon? 

TIlE MINISTER OF' INFORMA· 
T10N & BROADCASTING AND 


